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CP No.22(ND)2013: M/S Pioner Power Enginners Ltd.

CA No.25/2016 is filed by petitioner. After
extent, as both the counsel have agreed to dis

rearing the argument in CP to some
pose of CA, the respondent are given

time to file reply in CA 25/2016 on or before §7.12.2016 .

List the matter on 7.12.2016 for further orders
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V.S.R. AVADHANT, MEMBER-JUDICIAL

H.P. CHATURVEDI, MEMBER-JUDICIAL

Dated17, November,2016




